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Kepatriatlea <rf F m lf i  Exchange 
by f b w

889. Shri 8. Siipakar: Will the Mi­
nister of Ftaaaoe be pleased to state 
the number of firms liable to re­
patriate foreign exchange worth 
more than one crores of rupees each 
who have failed to do so beyond the 
permissible time limit of six months'*

The Deputy Prime Minister and 
Minister of Finance (Shri Morarji 
Desai): None, Sir.
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faijsr W ta  ĝ vtmvi % «Rrfa 
54,11,869 t

( » )  «ftr (n ). ŵ fiRT %
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Malaria Eradication Programme

672. Shri Onkar Lai Berwa: Will
the Minister of Health and Family 
Planning be pleased to state:

(a) whether it is a fact that the 
malaria eradication programme in 
the country has been completed In 
its first phase; and

(b) if so, what is the follow-up 
programme for the complete eradi­
cation of malaria?

The Minister of Health and Family 
Punning (Dr. S. Chandrasekhar): (a) 
The phasing of th# National Malaria
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Eradication Programme during 1967-88 i« as under:

Phasing No. of Population Percentage 
units inpljlttQQ

(i) Attack Phase................................................. 44-55 51 20

(ji) Consolidation Phase........................................ 120-76 147 30
(tit) Maintenance phaic after eradication of malaria M7-94 391 to

T o t a l ..................................................................... 393-»5 489 100

It will thus be observed that the 
malaria eradication programme has 
been completed among 60 per cent 
of the population while 40 per cent 
of the population is still in the 
earlier phases of attack and consolida­
tion of the programme.

(b) For the complete eradication 
of malaria from the entire country, 
the malaria programme is to be con­
tinued till such time as the entire 
country enters the maintenance 
phase. The follow-up action for the 
maintenance of malaria-free statu-, 
in areas which have entered the 
maintenance phase will be entrusted 
to the general health services for 
carrying out vigilance activities 
through Primary Health Centres

Ntnutda Project

613. Shri Vbhwa Nath Pandey: 
Shri Bam Kishen Gnpta:
Shri Shashi Bhushau;

Will the Minister ot Irrigation and 
Power be pleased to state:

(a) whether it is a fact that the 
Government of U.S.S.R. is willing 
to assist financially and in other 
ways the Narmada Project; and

(b) if bo, in what manner and the 
reaction of Government thereto?

The Minister of Irrigation and 
Power (Dr. K. 1<. Rao): (a) and (b). 
The Narmada Project has not get 
been sanctioned as no final settlement 
has yet been arrived at in the dispute 
regarding Narmada Waters. This 
question h u  been discussed at va­
rious levels ia the recant past and

is likely to come up again at a joint 
meeting to be held with the Chief 
Ministers of Gujaratj, Madhya Pra­
desh, Maharashtra and Rajasthan, it 
is only when this ques.ion has been 
settled that the question of its sanc­
tion and posing for foreign assis­
tance may be considered

Rural Drinking Water Supply 
Scheme

674. Shri N. K. Somanl: Will the 
Minister of Health and Family Plan­
ning be pleased to state-

(a) the current policy in the mat­
ter of pi oviding drinking water faci­
lities in the villages;

lb) the number of additional wells 
provided during the Third Plan in 
villages and the cost thereol; and

(c) the percentage of rural and 
urban population that still do not 
enjoy reasonable drinking waler 
facilities, lit for human consumption, 
in Rajasthan7

The Minister of Health and Family 
Planning (Dr. S. Chandrasekhar):

(a) The broad objectives of the 
Rural Water Supply Programme dur­
ing the 4th Plan are (1) to eradicate 
as far as possible endemicity to 
Cholera and Filariasis in rural areas; 
and (ii) to give a high priority for 
rural water supply in the scarclty- 
affect-

Upto the Third Plan, Central assis­
tance for rural water supply schmes 
executed under the National Water 
Supply and Sanitation Programme 
which is SO par cent Grant-in-aid




